10479 Demands

[Shri H. C. Dasappa]

twenty-fifth Report of the Estimates
Committee on Ministry of Steel,
Mines and Fuel--The Neyveli Lignite
Corporation Limited.

12.05 hrs,
PETITION RE. FINANCE BILL, 1961.
At v Ty wifwwr (v
weay w77, § faw fagaw vesy &
ak ¥ vF Lrfaw.ErT gror gearmfiA
E aTfawT GO Fear g |

12.054 hrs.
*DEMANDS FOR GRANTS—contd.

MINISTRY OF COMMERCE AND INDUSTRY
—contd,

Mr, Speaker: The House will now
resume further discussion and voting
on the demands for grants under the
control of the Ministry of Commerce
and Industry. I would like to make
a submission to hon. Members. So
far as the opposition is concerned,
they know the time that is allotted 1o
them. They give me the names of
persons who will be their spokesmen
for the debates, But 1 find much
difficulty so far as the Congress Party
is cancerned I would urge that the
whips must continue to be here. If
there is time for only 10 Members to
be called, 20 names arc given to me
and every hon. Member comes to my
chamber and asks, “Why did you not
call me?" 500 names may be given,
but how can I adjust?> They must
have an idea of the time allotted to
the party and the amount of time that
is taken by thc Ministers angd the
time that can be distributed among
other hon. Members belonging to the
party.

In so distributing the time, they
must also indicate to me the names to
be called. One hon. Member from
Assam had a legitimate grievance that
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on commerce and Industry, no Mem-
ber from Assam has been called. I
really sympathised with him. The
time is toe short. 1 would like to
urge specially upon the whips of the
Congress Party to be here continuous-
ly from time to time, to find out
whether all the States are represent-
ed, all interests are represented and
they should try to help me in trying
to maintain a balanced debate. Peo-
ple outside the House are also wa'ch-
ing us. I am really sorry to say |1
am not having that kind of support.
It will be regrettable if I am not able
to accommodate Shri P. C. Boroosah.
Not one of them from Assain has
spoken. As an exceptional case, I
will allow the party's time to be

eaten away by giving a chance to
Shri P. C. Borooah.

Shri Shankaraiya (Mysore): No-
body has spoken from Mysore.

Mr, Speaker: He must complain to
his own party and not to me. I
expect greater attendance on the part
of whips from the Congress Party.
There ought to be no complaint from
any Member from any party. They
must first of all go to their whips and
their whips should assist me. If I
do not get this assistance, I will deal
with the members individually my-
self.

Shri Rane (Buldana): On the dis-
cussion of demands, the convener of
the standing committee of the Cong-
ress Party gives the names. That is
the arrangement of the party.

Mr. Speaker: I do not recognise any
person other than the whip. The list
is there, but 10 Members only can be
called and it is not stated in the list
who is to be called first, second, third,
etc. It is not dispersed over the
various States and over the various
interests. There is not a single per-
son in the list who represents the
industry. Persons speaking on com-

*Moved with the recommendation of the President
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merce and industry must represent
industry; they must represent work-
men; they must represent undevelop-
ed States and in between women also
should be represented. Therefore
there are various ways in which it
ought to be distributed.

1 do not sit from morning till
evening here. 1 hand over to the
Deputy-Speaker and to the Chairman
also. Thus, amongst ourselves, there
is distribution of work. We cannot
maintain this continuity unless we
are helped. Therefore, I wouid urge
upon the whips to be present. It is
not in a spirit of complaint that [ am
saying this. Otherwise, a kind of
chaos will prevail, for which I will
not be responsible,

Shri Radhelal Vyas (Ujjain): There
are 15 States and if every State is to
be given representation, it will mean
15 members. Besides there will be
women Members and Members rep-
resenting other interests like labour,
ete.  We are very thankful to you
that you want representation should
be given to all. In that case time
should be extended.

Mr. Speaker: [ am in charge of ad-
journing the business from one day
to another. So far as time is con-
cerned, if Government are agreaable,
I am prepared to extend the session
by ten days more. Shri Ramsingh
Bhai Varma.

oft trafag A waf (fe)
ovrR wEEG, ¥4 °§ {429 w7 Ty 47
fr teye—vo # 2,22 50y 79 T A
TR T AT 28 uE-%o F A T A7
.eY,2c¢ TH TE WAT, AT 45 Yoo
7 &9 gwr | fefrdy, = oY frag-
iz afr s oz 9.2¢,60.29¢
w77 ¥ FAA PR 9 a7 pahan
T2 & w7 qF Az & gwr §
gor 1 fee fer ot oz sz i fy
afeww d¥xv Fure1 w1 Sfr €7 7
¢ A gfer & o o gEh
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aff 1 e R AW A e
ot ¢ A ST oWy @ paAwiRe,
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oy ATz AAwNE eifew & e wag
afre #53 & At qawn & wfafafe
a3 ¥ Ay wafret € ff gg aren ot
¢ s 3 qAwitz W qure A afY
frar & 9% ward w7 Qe faer 8
A 7% qx W fe wE (FT ¥ e
agi gwd AFxdz wffaw waw o,
A% e afaet 3 faaar g fear ?
srefecfedr forht agri srewmr 3ad
fexar agrar otr afems ezt #
fefrrowra ferdt wram g 7 s, . .

Mr. Speaker: I have given him
sufficient time.
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Wt tmieg we waf . waw ow
faz & @ =g o

Mr. Speaker: No please. 1 am
snorry. Shri P. C. Borooah:

Shri P. C. Borooah (Sibsagar): Sir,
1 am extremely gratefu! to you for
giving me an opporiunity to iake part
1 this debate, though at this  late
hour, thereby not allowing Assam to
go by default. 1 was listening with
great interest to the masterly expcsi-
tion of the industrial development of
the country in the very informative
85 minute speech of the hon. Minis-
ter of Industries. I have also heard
with atiention the hon. Minister of
Commerce. During this 8 hour
debate almost all matters of all-India
importance and some of state import-
ance have been discussed. So, there
is not much for me to say, except to
confine myself to the developmen: of
industries in Assam, particularly the
tea industry.

We have done very well in the
matter of industrial development.
The industrial production has record-
ed an increase of 12 per cent
as against 8 per cent. in the previous
year, and about 1'8 per cent. in 1988.
Viewed over a decade, it will be
found that our production has in-
creased by about 70 per cent. Even
this does not reflect a clear and cor-
rect picture of overall progress made
so far, because quite a8 number of
new industries, specially in the engi-
necring field, have come up after 1950,
which have not been taken in the
index. If all these are taken into
consideration, the percentage will be
much higher. In order to get at a
glance, a correct over-all picture of
our indusirial progress, I would like
to suggest that the base on which
the index is now computed zhnuld be
revised and the weightage allowed to
the traditional industries should also
be re-arranged.

Cuming to the principle of balanced

development, let us see how far we
have succeeded in the matter of deve-
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loping under-developed areas like
my State, Assam. Assam possesses
great potentialities for advancing the
economy of our country and has also,
of late, assumed importance from the
point of security of our country. Yet,
there is not a single public sector in-
dustry so far.  Of course, yesterday
our hon. Minister was {elling us that
we should not be very much mindful
about the site and size of tne public
sector industries. Yet, I should be
permitted to call a spade a spade. So
far a; Assam is concerned, there is not
a jute mill, not a cotton mill, not a
paper mil!l, not a cement faclory, not
a fertilizer factory, although neces-
sary raw materials are there and
large quantities of natural gas for in-
dustrial utilisation are available.
Consequently, no employment oppor-
tunities have been created and dis-
affection amongst the people is get-
ting acute everyday. The other day,
on the 4th of April, a resolution has
been passed by no less a body than
the Assam Assembly on the situation
arising out of the deprivation of the
children of the soil in various em-
ployment avenues of Central Gov-
ernment, industrial undertakings and
commercial irms. The net result of
such an explosive situation can better
be imagined than described. As
such there is hardly balanced dcve-
lopment of the underdeveloped arcas,
what we want is that more atlention
should be given to such areas and em-
ployment opportunities should be dis-
tributed as evenly as possible.

Coming to the difficulties of the in-
dustries, I will straightway refer to
tea, because other industries have
been covered and not much was men-
tioned about tea. Now we are dis-
cuaging the demands of the Commerce
and Industry Ministry for 8 hours.
What part of it has been given for
the discussion of the problems of the
tea industry? Here I want to point
out that tea industry occupies a very
important place in the economy of our
country, May [ say here that it is
one of the biggest foreign exchange
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earner, as it brings more than one-
fifth of our total foreign exchange
earnings? Secondly, as one of the
biggest contributors to the Indian ex-
chequer, it contribute some Rs. 120
crores to 130 crores in the shape of
income-tax, agricultural income-tax
and corporation taxes. Thirdly, as
one of the biggest payers of duties,
it pays some Rs. 25 crores in the
shape of export duty, excise duty and
West Bengal Entry Tax, besides other
levies. Fourthly, it is the biggest
employer in the country, next to the
railways, providing employment to
a million of our workers and part-
time employment to another million;
and, with their dependents, i;ome five
million of our population are being
benefited by the industry. Fifthly,
the industry pays more than Rs. §
crores to the transport services of the
country, including the railways.
Sixthly, it has created a market for
some 100,000 tons of fertilizers pro-
duced in the country. Seventhly,
Indian plywood industry is almost
fully dependent on the tea industry.
Eighthly, coal, oil, cement, ceramics
and machinery :ndustries are vitally
associated with the overall progress
of the tea industry; and, last bui not
the least, it makes no demand on our
foreign exchange, either in running
the industry or in establishing new
units. Thus, the Indian tea industry
is playing a very great role in shap-
ing the economic life of the country.
But the saddest part of the matter s
that it is not being fully realised by
the Government and the industry has
been allowed to drift away. That I
am not wrong in making this state-
ment will be evident from the fact
that there was no mention of tea in-
dustry in the First Plan, and no speci-
fic programme of development was
included in the Second Plan, except
fixation of the production target at
750 million Ibs. and export ‘arget at
500 million |k<. by the end of the
Second Plan. To the credit of this
industry, these expectstions have
been fulfilled as early as in 1958, al-
though there were heavy odds and
heavy fiscal duties.
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In the Third Plan, the production
target has been fixed at 900 million
Ibs., without, however, providing any
assistance to achieve the target. The
hun. Finance Minister, in introducing
the budget for 1961-62, said:

“Tea, which is one¢ of our very
good foreign exchange earner, has
lately been losing ground in the
international market. In order to
encourage its export, it is propos-
vcd to reduce the Export Duty on
tea by 9 nP. per Kilogram.”

Then agam, he said:

“With the object of restraining
consumptinon of tea and assisling
in export [ p.opos? to  increase
the Excise Duty on loose tea by
5 to 8 nP. per Kilogram"”

The cffect of these changes will be &
loas of Rs. 2 crores in export duty
and a gain of Rs. 198 crorvs In
excise duty, and will go to offer a
microscopically small relief of one
naya Paisa per kilogram on t'ea of
Zone I11(b) arca, 2 nP. of Zone Ill(a)
area, 3 nP. of Zone Il area and
3:5 nP. per kilogram of Zone 1 area.

There are no two opinions that the
export of our Leas should be enhanc-
ed to the maximum possible oxtent
But it should not be lost sight of that
quite a few other countries are also
coming up very fast with exporiable
teas, some of which are successfully
making a headway into the market
where Indian tea once had the mono-
poly. Our teas arc very costly in
comparison with thos¢ of other coun-
tries and, in yome cascs, we are being
priced out 1t should be very care.
fully gone into why we are losing our
traditional markets in UK. and US.A.
Not only have we been able to muke
any headway but ulso we arc losing
our traditional markets. [ would,
therefore, suggest that the sxCise
duty on tes which is realisable from
the producer should be made refund-
able in the case of exported tca If
we can do that, Indian tea will be
able to compete very successfully
with tea produced in other counftries.
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‘With regard to restriction on con-
sumption it is very unfortunate that
up till now Government have not
been able to make up their mind whe-
ther to increase home consumption or
decrease it. Till the other day they
were saying that there should Dbe
more of home consumption and for
that purpose quite a lot of money
was spent for internal propaganda.
Now we are told that we have to curb
internal consumption. Our internal
consumption is still very low. It is
a Iittle over a quarter lb. per head
per annum, as against 10 lbs, per
head in the UK. and about 13 lbs. in
New Zealand. Our domestic con-
sumption has not come to such a pass
as to call for restriction. It will he
dangerous for any industry to depend
entirely on export market. A large
and growing internal market is essen-
tial for the health of the industry.

Mr. Speaker: The hon. Member's
time is up; he must now conclude.

Shri P. C. Borooah: So far as pro-
duction is concerned, the Indian tea
industry has the potentiality to reach
the target of 800 million lbs. by the
end of the Third Plan period; but
apart from the fiscal disincentives, the
industry is suffering from two handi-
caps. One is shortage of fertilisers
and the other is want of financial
assistance for the replantation of age-
old tea areas and replacement of out-
dated tea machineries. So far as
fertilisers are concerned, the hon.
Minister has given a hope that from
next vear the tea industry will get its
full requirement. So far as replace-
ment of the age-old areas and machi-
nery is concerned, Government should
consider the question of giving finan-
cial assistance in the shape of re-
plucement funds and tea  guarantee
funds.

Shri Basappa (Tiptur): Sir., nobody
from My=ore has spoken.

Mr. Speaker: The hon. Minister
himself represents that State.
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Shri Basappa: I will take enly fen
minutes,

Mr, Speaker: 1 cannot extend the
time. I feel that from next year two
full days must be allotted to Com-
merce and Industry Ministry, because
more and more industrial under-
takings, both in the private sector
and public sector are coming in. This
year we have devoted eight hours.
God willing, we shall devote two full
days from next year,

Shri Basappa: Sir, yesterday, some
remarks of mine about NIDC have
been misconstrued, I would like
to explain it.

Mr. Speaker: The hon., Minister will
do it.

The Minister of Commerce and In-
dustry (Shri K. C. Reddy): Mr
Speaker, Sir, as the hon. House is
aware, I took charge of this port folio
of Commerce and Industry only a few
days ago. I am very grateful to the
hon. Members who have offered me
their good wishes in the successful
discharge of my new responsibilities.

Well, Sir, during the last two days
that the debate has been going on, 1
have listened with great interest to
the various points that were made by
hon. Members who participated in the
debate and I should say I have been
personally greatly benefited by the
points that they have made, the sug-
gestions they have asked the Ministry
to consider and also indicating in
what directions they would like some
improvements to be made in the work-
ing of this Ministry. But, Sir, by and
large, I was greatly impressed by the
general satisfaction expressed by the
various speakers on the functioning
and the accomplishments of this Min-
istry not only during last year but ir
the preceding years as well.

The record of achievements of this
Ministry, if I may use the word, has
been spectacular, not merely signifi-
cant. The industrial climate has
changed beyond recognition, if 1 may
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use that word. My memory goes back
to about nine years ago when 1 was
Minister for Production, when I had to
deal with the establishment of the
Hindustan Machine Tools Factory at
Bangalore. At that time there were
several misgivings in geveral quarters
that this factory could not be built by
us, that it was ill-timed and that we
were unnecessarily embarking on in-
dustrial enterprises which we were not
capable of establishing in a  satisfac-
tory manner.

Now, Sir, what is the position? Not
only has that factory been established
successfully, but as my hon. friend
Mr. Manubhai Shah said yesterday, it
has doubled its capacity and also
there is a proposal today to establish
two more machine tool factories, one
in the north and another in the south.
It has been a very successfull enter-

prise and if I were to mention another -

instance, it is the Heavy Electrical
Equipment Factory. Sir, when this
proposal was mooted, in that case also
there were several warnings and fore-
bodings and we were told that we had
not the requisite capacity to establish
a factory of that kind. These warnings
came not only from our nationals, but
also from foreign experts. We took
the decision and today we know what
the result is. The Heavy Electrical
Equipment Factory at Bhopal has been
established and production has in a
way begun. And what is more im-
portant is that we have planned for
two more heavy electrical equipment
factorieg in our country, one to be
established in the north and another
to be established in the south, I am
giving these two instances only to pin-
point the significant fact that during
the last ten years what a vast change
hag come over in the industrial land-
scape of our country.

My hon. colleague, Mr. Manubhai
Shah, reviewed the whole position
yesterday. Sir, in this connection 1
would like to say that for much of the
achievements that have been effected
in the industrial sphere and commer-
cial sphere during the last few years
the credit goes to my illustric prede-
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cessor, Shri Lal Bahadur Shastri, and
his colleagues who also continue to be
my colleagueg and also the devoted
efforts of the officials of this Ministry.

As regards the industrial policy of
the Government, Mr. Shah said yes-
terday that in accordance with the
Directive Principles of the Constitu-
tion and the Industrial Policy Resolu-
tion of 1956, we are framing our in-
dustrial programmes. I do not want
1o cover that ground again. I would
only like to say that the phenomenal
progress made in the sphere of indus-
try during the last few years has been
mainly based on the fundamental re-
quirements of the Constitution and
also based on  the Industrial Policy
Resolution.

Sir, it was only a few days ago that
the two Five Year Planes were com-
pleted and we have without knowing
it moved quietly to the third quin-
quennium of planned development
This provides a convenient point of
time to assess our achievements and
our shortcomings and to consider how
far we have prepared for the tasks
that lie ahead of us. In addition to
the picture that was presented yester-
da~ by my hon. colleague Mr. Manu-
bhai Shah I would like to take the
House through certain features of the
expansion programme that we have
established, that we have been able to
achieve in the sphere of industry. It
has been noted by many hon. Members
of the House that industrial produc-
tion has increased considerably during
the Second Five Year Plan period. It
has also been noted that since the ofi-
cial index does not cover the new in-
dustries in which bigger development
has taken place, the actual increase
has been considerably larger than the
order of figures quoted in official
statistics. Actually, the pressure of
demand, that is demandy generated by
rising consumption requirements and
those generated by the growing indus-
trial economy, can be relied upon to
provide the necessary momentum for
the healthy development of our in-
dustries. The real problem with
which we geem to be faced is one of
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husbanding our resources in a manner
s0 as to build up production capaci-
ties and to utilise fully the production
capacities so built up with a view to
mecting the demands and requirements
of our people.

I have been looking at the record of
our achievement in relation to the tar-
gets set out in the Second Plan  and
the further stiides taken by industry
towards further achievement during
the Third Pian. In a large number of
industries  the Second Plan  targets
have ben reached, and in some cases
exceeded, and necessary steps have
also been taken towards bringing into
being additional capacities during the
<arly period of the Third Plan. When
the output of these new  projects
becomes available, the position re-
garding availabilitics of  basic  and
.gsential items would be further eased
and the country will have taken a big
step forward towards creation of the
necessury pace for the further deve-
lcpment of the economy.

It has been gratifying for me to note
that as we move into the Third Plan
period, we have achieved, or are about
to achieve, near  self-sufficiency in
many basic chemicals, as for example
.caustic sode, light soda ash, ealcium
carbide, potassium chlorate, sodium
sulphate, etc.. and also in many cor-
sumer goods like automobiles, paper—
of course, excluding newsprint—,
bicycles, sewing machines, electric
fans and eleetric lamps. Production of
some other chemicals has increased
from three to five times, although it
lags behind current demand.

Similarly, considerrble progress has
been made in the vital field of indus-
trial machinery and machine tools, We
are now in a position to meet the
«country's requirements almost entirely
of sugar machinery. The first indigen-
ously manufactured sugar plant has
recently gone into production. We are
also manufacturing solvent extraction
plants and dairy plants. Progress has
‘been made in establishing manufacture
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of paper making machinery, cement
machinery, chemica] and pharmaceu.
tical machinery. In the field of ma-
chine tools, as 1 have already indicat-
ed, there has been considerab.e in-
crease in production, both by Hindus-
tan Machine Tools as well as by firms
manufacturing machine tools in the
private sector, and manufacture of
new types and a wider range of
machine tools has been undertaken.
There has also been  substantial in-
creagse in the production  of grinding
wheels, and two major schemes for the
manufacture of tungsten carbide are
under implementation,

I would now like to take up an im-
portant aspecct of ouy industrial rez-
nquirement. This is what is character-
ised as ‘maintenance requirements’.
What are we going 1o do about them”
full production in different industrial
units is dependent in varying degrees
on the import of raw materials, com.
ponentg and capital goods. Wre have
attempted to alleviate the situation by
diverse means. It has, for instance,
been attempted to produce in India
what needs to be imported from
abroad. Major efforts of this kind are
directed, in the field of chemical in-
dustries, towards the production of
rayon pulp, synthetic rubber, carbon
black, basic plastics and organic inter-
mediates required by the dyestuff and
drugs industries. A large number of
units that are being set up for this
purpose will go into production at the
end of 1962 or early in 1863 when we
expect that the position of raw mater-
ial supply will ease considerably.

Many of the engineering industries
are today in a position to increase
their production without increasing
the strain on our foreign exchange re-
sources because of the freer availabil-
ity of pig iron and of some varieties of
stee] from our own production. Many
industries have successfully attempted
to increase their output significantly
without a large increase in our im-
port bill. The House would be glad
to note that the sutomobile industry
has been able to step up itz output sig.
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nificantly from something like 36,000
vehicles in 1959 to 52,000 vehicles in
1960 with approximately the same ex-
penditure of foreign exchange in  the
two years. Over a wide field, the indi-
genous content of the finished product
is being rapidly enlarged, so that
while output may multiply, the ex-
penditure incurred on sustaining in-
dustrial production may be held within
reasonable limits.

There are, however, some items
which are essential to the growth  of
industrial production and which ar=
not likely to be available in sufficient
quantities from within our country.
Non-ferrous metals, praticularly cop-
per, zinc, lead and aluminium, have so
far been available to us mainly hy
way of imports. Such imports arve
kmown to have cost the country in the
recent past about Rs. 40 crores a year,
Although there are plans for increas.
ing the production of copper, lead and
zinc in the country, such efforts are
limited by the fact hat we do not have
in abundance the ores which are
necessary for their production. The
position is, however, different with
respect to aluminium. We have ample
proved reserves of bauxite of a quality
that compares favourably with what
is available in other parts of the world,
and it is my earnest belief that though
there are many competing demands on
clectrical energy, we will be able to
spare from our new projectg sufficient
power, at reasonable costs, to enable
us to produce aluminium in sufficient
quantities to reduce our dependence
on imported non-ferrous metals. The
possibilities of securing a large in-
crease in the output of aluminium and
of substituting it for imported non-
ferrous metals are engaging the
attention of my Ministry. In this con.
nection I would like to say that the
question of establishing an aluminjum
unit in our country in the public sec-
tor is also engaging the attention of
my Ministry,

The increases in agricultural pro-
duction, as the House knows, have also
been partly dependent on  the coun-
rv's capacity to import nitrogenous
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fertilizers. With regard to fertilizers
I would not like to say much. But the
House is aware of the statement made
by my predecessor that it was the in-
tention and the policy of the Govern-
ment to give one fertilizer unit  for
every State. Well, Sir, this policy 13
being steadily implemented and, as the
House is aware, we have sanctioned

several fertilizer units already—three

in the public sector and three in the

private sector. I would not like to

burden the House at the present stage

with the locations. All that is known

to the House, In addition to these that

have been sanctlioned w¢ are consider-

ing the possibility of sanctioning three

more units. The work is still in the

preliminery state, and I hope it will be

possible for us to finalise investigations

and be in a position to sanction those

three fertilizer plants as well,

Shri D. C. Sharma (Gurdaspur): So
the private sector has come into this
thing!

Shri K. C. Reddy: This morning we
had some questions about the perform.
ance of the fertilizer factories thay ar(
already in production, Particular re-
ference was made to Sindri, It is true
that during the last one or two yearz
the production there has come down.
It had reached its peak production in
1957 or so. But subsequently, owing
to the supply of defective coal and
also wearing down of the machinery,
the production has gone down. The
whole thing has been subjected to 2
technical scrutiny by an expert and
his recommendations have been sub.
mitted to the Government, and Gov-
ernment are taking all possible steps
to sec that Sindri's production appro.
ximatex to the targeted capacity.

Shri A, C. Guha (Barasat): When
will Sindri be agaln expected to reach
the 1957 target?

Shri K. C. Reddy: | cannot pro-
phesy, but ] expect in a yearor a
vear and a half. The aarget can very
easily be reached again. It will take
time. 1 would now like 10 say 8 few
words about our foreign exchange re-
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quirements. The effort to reduce the
foreign exchange content of what we
produce has, however, its limits, In the
case of fertilizers, for instance, we
will have to import some basic raw
materials which we do  not  have
available in the country in sufficient
quantities, and the more we produce
the greater will be our import re-
quirements. Further, the cffort to re-
duce our dependence on imports itself
generates import requirements of a
high order, We nced the capital equip-
ment to step up production capacily.
In the early stages when we build up
our production capacity, the indigen-
ous content is low, and the depend-
ence on imported components or inter.
mediates can be reduced only  pro-
gressively.

It has been pointed out by certain
hon, Members, or it is fell in  some
quarters that there is some conflict of
interest between the requirements of
capacity which has already been ins.
ta.led in the country and the require-
ments of the capacity which needs to
be installed, if our Plan objectives are
to be fulfilled. I do not think there is
any conflict of that kind between the
two sets of our requirements, We have
to utilise our installed capacity to the
maximum extent and we also have to
bring in additional capacity to diver-
sify and enlarge our production. We
need large amounts of foreign ex-
change to finance our requirements.
The House is aware of the efforts that
we have already made in this direc-
tion.

We have reason to expect that the
friendly interests which our Plans
have evoked in those of our friends
who are able to help will lead to help-
ful decisions very soon. While it has
been generally recognised that long-
term credits will be necessary to en-
able us to produce the capital equip-
ment that we require, the need for
financial accommodation to enable us
to meet the requirements of the ncw
cipacity that we proposs te bring into
being is not as widely recognised. We
shall, of course, try to meet some of
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these requirements by increasing our
exports. I shall come to that subject
a little later. Meanwhile, we have to
look for other ways and means to meet
the current and short-term require-
ments of our growing industrial
apparatus,

May I take this opportunity to say
something about foreign  investment,
though no hon, Member has made any
spreific reference to  this  particular
problem” 1t is a very important prob-
lem, and so, I would like to say some-
thing about it.  Our attitude to pri-
vate foreign investment is essentially
pragmatic and it has been clearly stat.
ed in this House on more occasions
than onc. Our policy 15 to encourage
imvestment of foreign capital in India,
but only on termg and conditions
which are mutually advantageous,
Foreign investment which provides an
additional source of foreign exchange
to finance the import of plant and
equipment, and the knowledge of new
techniques which it brings with it, can
assist greatly in  strengthening the
economy of the country. Naturally,
however, our effort is to  attract
foreign investment in fields im  which
it will materially help in the achieve-
ment of our Plan objectives. Our wel.
come to private foreign capital has,
therefore, necessarily, to be on a selec-
tive basis. I know that in some quar-
ters, foreign capital is still viewed with
some suspicion. But I hope that the
results will justify the policy that we
are following.

I would like to say that in our
country, our policy has been not to
discriminate between investments
made by nagionals and those made by
foreigners in industrial enterprises,
The various tax concessiong and incen-
tives offered for investment in India
are available alike to a foreigner and
a national. Our policies are now bet-
ter understood abroad. and our own
entrepreneury are more alive to the
technical advantages of foreign col-
laboration. The outlook for foreign
investment in India and for the sue-
cess of collaborative enterprises is thus



10501 Demandg

promising. We hope that these ven-
tures wiil conform to national pur-

poses and assist in the attainment of
Plan objectives.

I would now like to come to one
very important matter in respect of
which there is much feeling not only
on the part of hon. Members of this
House but also on the part of State
Governments, and that is with refer-
ence to the location of the various
industries that we have in view. More
than one Member has given expres-
sion to his anxiety that the proposed
heavy electrical plants, two of them,
have to be located in his own respec-
tive State, such as Punjab, Andhra
Pradesh, Madras and so on.

Bhri D. C. Sharma: Punjab needs
your assistance very much.

8hri K, C. Reddy: All the States
need our assistance; not only Punjab,
but the whole country needs our assis-
tance. *

Shri V., P. Nayar (Quilon): Kerala
needs it most.

An Hon. Member: Andhra Pradesh
also,

Shri K. C. Reddy: Yes, every State,
Madras, Kerala and so many other
States,

Shri M. B. Thakore (Patan): May I
remind the hon. Minister of Gujarat
also?

Shri K C. Reddy: Every Member
wants the heavy electrical equipment
_plant which js proposed to be estab-
lished, to be established in his own
area. 1 can appreciate their anxiety
a3 also the anxiety of the State Gov-
ernments concerned, to have the pro-
Pposed new plants established in their
respective States. But this question
hag tos be examined with great care.
Of course, the policy of the Govern-
ment is. ag has been doeclared clearly
before is one of dispersal of industries
to the maximum extent possible

Bhri T. B. Vittal Rae (Khammam):
It has not been adhered to.
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Shri K. C. Reddy: Government
does not believe in locating industries
only in a particular area or areas.
But the main thing that has to be
remembered in thig connection jg that
the basic economy of the project
should be kept in view and should be
fulfilled, and the various criteria that
go to judge whether the basic economy
is satisfied and {fulfilled or not will
have to be gone into. Subject to that,
it is the policy of Government to see
to it, after considering all aspects of
the question, that these industries are
located in places where there¢ are no
industries at present or there are only
a very few industries,

Another thing that I would like to
mention in thig connection is this. It
is not as if we have got only one
heavy electrical equipment plant or
two heavy electrical equipment plants
in view which have got to be located
in any particular area. We have got
several other projectg in view, and
it js my intention to take all these
projects into consideration and try to
come to a decision simultaneously
regarding the location of these various
projectg in various parts of the coun-
try.

I would like to refer to the two
machine-tools projects also, which are
under contemplation, to be establish-
ed, one in the north and one in the
south, There are several other indus-
tries which have got to be established.
8o, when taking a decision in respect
of the establishment of these various
projects which we have in view, we
shall certainly keep in mind the need
for the dispersal of industries. 1 do
not know what the decisions are
likely to be, but certain States, for
example, Kerala or Andhra Pradesh
or Rajasthan or Punjab or some other
States of that kind where it may be
said that there are no heavy basic
industries, certainly will have their
claims kept in view. But the main
think thst we have to bear in mind is
that thess basic heavy industries by
themselves will not be of maximum
bencit to the people of those States
in the sense that the per capita income
of the people in those BStates will
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necessarily go up by the establish-
ment of these heavy industries in
those States. This hag been made
clear before also. No doubt, there
will be certain advantages, but it is
realised, I think, by one and all
concerned that there is need for
establishing more and more medium
industries, small-scale industries and
cottage industries on a wide scale; it
is that only that will bring about
maximum results, so far as the com-
mon people are concerned.

With regard to these matters, the
policy of Government has been quite
clear. Energetic steps are being taken
by Government and by the various
organisations that Government have
set up in order to ensure that these
small-scale industries and village
industries progress  satigfactorily.
Yesterday, my colleague Shri Manu-
bhai Shah had given figures about the
phenomenal progress that had been
made in respect of these small-scale
industries. There are various centres,
and various organisations in the
Stateg which havs been assigned this
responsibility. They have made
considerable surveys, they have given
technical advice, and they are giving
the maximum help to entrepreneurs
to set up these small-scale units. And
as he said, we would like very much
the establishment of industrial estates
in rural areas. Of course, industrial
estateg in urban areas also have been
established, and the House knows the
target and the programme that we
have in this respect for the Third Five
Year Plan. But what my predecessor
said before, on the last occasion, and
what was said yesterday by my col-
league Shri Manubhai Shah was that
we have to attach considerable im-
portance to what are called rural
industrial estates. Even if they have
to be located in sheds, it is worth-
while to go in for rural industrial
estates. It is an exceedingly difficult
thing to establish them, but as he was
telling us, if the people in the locality
take interest and earnestly come for-
ward to give their utmost co-
operation, it will be possible to
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establish these rural industrial estates
on a large scale, I was referring to
Rajasthan, Because of the co-
operation given by Shri Mathur and
others it has been possible to establish
4 rural industrial estates in that part
of the country.

13 hrs.

Shri D. C. Sharma: What about
other part; of the country? Why
only Rajasthan should get these rural
estates? A

Shri K. C. Reddy: Every State can
get them. In fact, 200 rural industrial
estates are contemplated. I do not
know the correct number now. (Inter-
ruption).

Shri V., P, Nayar: All the heavy
industries are controlled by the
Rajasthanis.

Shri K. C. Reddy: About 200 rural
industrial estates are proposed to be
set up in the Third Five Year Plan.
That State which shows great interest
and comes forward to take advantage
of them will get a larger number than
the others who do not come forward
to take advantage of them and are
complacent about the matter,

In this connection I would like to
say one or two words about our
cotton textile industry. I wag refer-
ring to the dispersal of industries on
as wide a scale ag possible. This
policy will be kept in view in respect
of any sphere of industry.

Take, for example, the cotton tex-
tile industry. The target of produc-
tion for the Third Five Year Plan is
proposed to be fixed at 9300 million
yards. The stepping up of the spin-
ning capacity of this order would
mean a substantial addition to the
spindlage of the textile mills. The
Planning Commission and my Ministry
are now engaged in the working out
of details for this purpose. What 1
want to mention on this occasion 1is
the fact that whi le sanctioning the
additional spindleage we shoul®
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ensure that the needs of the States in
which there is no sizeable textile
industry at present should have first
priority. We shall also ensure that
spinning capacity is available in the
States for the supply of yarn to the
decentralised sector of the textile
industry within that State, that is to
say, the handloom industry. If I may
mention some States, States like
Rajasthan, Andhra Pradesh and U.P,,
will receive prior consideration. We
are working out the details and I hope
to make known the addition: to the
present textile spinning capacity as
between different States as carly as
possible,

I would like to say a word about
the prices and industrial costs. 1
know some aspects of the question
relating to production profitability
and coslsg worry the House. These
matters are somewhat complex. 1
have been looking at price indices and
I see that the index of industrial raw
material prices registered a sharp
increase in 1960. This, obviously, had
its impact on the price of finished
products, but our attempts to restrain
prices of cloth met with partial
success. It is ncleworthy that the
increase in the price of manufactured
products has been considerably less
than that in the price of industrial
raw materials. We have attempted
to influence price trends by meang of
informal controls over prices and dis-
tribution operated with the help of
industry and trade. The Tariff Com-
mission has helped us in fixing ex-
factory prices for such important
item; as paper, cement rubber tvres
and tubes, caustic soda and acetate
rayon yarn. The continuing rise in
industrial costs. however, must cause
the House some concern. There are a
variety of factors which are responsi-
ble for these cost increases. It shall
be my endeavour to see that these
matters are fully studied so that it
may be possible for us and for
managements to know what we have
to do to keep our industrial costy low.

Coming to trade matters, one of the
important rubjects that was referred
to bv several hon. Members in this
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House related to export promotion.
It was pointed out that the position
which our country occupies today in
foreign trade ig at a very low rung.
Our imports are of the order of about
Rs. 1,000 crores whereas our exports
are roundabout Rs. 600 crores, There
has been an adverse trade balance
throughout in the past,

There can be no two opinions
regarding the great need on our part
to step up exports to the maximum
extent possible. During the last ycar,
our export; came to about, I believe,
Rz. 635 crores and the filgure was only
slightly more, about Rs, 14 crores, I
believe, than in the previous year,

I would like to say in this connec-
tion that the target which wag pres-
cribed for exports has been slighly
exceeded, though, of course, jn abso~
lute terms in the context of the needs
of our country's development, exports
need to be stepped up more, What I
would like to pnint out ig that the
target thut had been  prescribed has
been more or less exceeded.

With regard 1o «xport promotion,
the House is aware that wec have
alrcady taken several steps in order to
step up export:. It hag been pointed
out, and rightly too, if 1 may say so,
that we have to do everything possi-
ble in order not only to gtabilise but
also if possible, to stcp up what
have come to be known as traditional
export comodities. The hon. Member,
Dr. Krishnaswami, referred to it very
pointedly and I would like to say that
1 am .n entire agreement with him,
At the same time, we have got to
diversify our export pattern. the
commodity pattern. It is in this con-
nection that we have got to explore the
possibility of going in for exports of
new jtems, for example, Iron ore,
manganese ore and certain other items
which I need not mention. We have
got also to go in for diversification of
destination. Both thesc aspects are
under the consideration of my Minis-
try and everyvthing that is possible js
being dene in both these directions.

But the most important thing we
have to bear in mind iy that we have
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to ensure increased productivity in
our country, That is the first basic
factor which we have got to keep in
mind in the context of the promotion
of our exports. Several steps have
been taken to increase production and
it i3 in this connection that the Agri-
culture Ministry also comes into the
picture.

For example, steps have to be taken
to increase the production of the
traditional commodities which have
been exported; tea, jute, textiles and
other plantation industries. It has
already been mentioned in the course
of this debate that Government have
decided to supply the maximum
amount of fertilizers. Iln fact, all the
requircments of this plantation indus-
try have been supplied in the past
year and it will be continued to be
done in the succeeding years.

The next thing we have to keep in
ming is the quality of our products
which are exported. So far as main-
taining the quality is concerned, my
Ministry has constituted an Ad Hoc
committee presided over by the
Director of the Indian Standards
Institution; and that committee has
already submitted some interim pro-
posals and we are awaiting the final
report from that committee.

The third thing we have got to
keep in mind is the costs, the pricing.
Unless we are able to sell in the
competitive market at comparable
prices it will be very difficult to step
up our export programme. Already
some steps have been taken to step
up our exports. The House is aware
of the Export Promotion Councilg that
are functioning. The Commodity
Boards and some Development Coun-
cils are also taking steps to sponsor
the larger export of particular
commodities with which they are
concerned, There are various exhibi-
tion: in which our country is partici-
pating. Last year we participated in
about 12 exhibitions: Next year also
there i; a8 programme to participate in
several exhibitions. There are also
what arec known as symoblic exhibi-
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tions where the intelligence on trade
and other matterg are made available
to the countries where the symbolic
exhibitions are held and samples are
also displayed, There are also our
commercial represenatives in various
countries, commercial counsellors who
give the necessary information to
these countries about the prospects of
trade with our country. The House
is also aware of the wvarious trade
agreementg that we have entered into
with other countries in order to step
up our export trade. In view of the
importance of this problem, Govern-
ment have appointed a committee to
examine the import-export procedures
and also to go into the whole question
of export promotion under ithe chair-
manship of Dr. Ramaswamy Mudaliar.

1 do not think the committee has
yet started functioning bult 1 hope
that the recommendationg of this
committee, when available to the Gov-
ernment, will be of great use to step
up all our further export programmes,

1 would now like to refer to one or
two matters about the plantation
industries. Yesterday, Shri Rameshwar
Tantia said that finance for tea indus-
try should be provided by Govern-
ment and though the Government has
been considering this matter for
several years, no decision seems to
have been taken. There are 8000 tea
estates in India, both large and small.
It has ben found that well-managed
estates have no difficulty in obtaining
finance or credit from normal banking
sources. But there are some marginal
estates particularly in depressed areas
like Cachar that have difficulty in
obtaining credit from normal sources,
A scheme is operating for the supply
of tea machinery on hire purchase
system up to a limit of two croreg of
rupees,

Reference was also made to rubber.
I would like to :ay that a scheme is
in operation so far as rubber is con-
cerned and the amount of subsidy
that could be given has been increased
to Rs. 1,000 per acre. For coffee
plantationg also. a scheme for loan
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for intensive and extensive cultivation
of coffee was initiated in 1957. It was
represented that the evidence required
regarding title to land etc. as security
was onerous. Therefore, some relaxa-
tion hag been made and loans are
available under that scheme,

Reverting back to the question of
exports, it has got two facets long
term and short term programmes. I
have already referred to the necessity
of increaseq production for ensuring
quality and for keeping down the costs
in order to enable us to step up our
exports. The State Trading Corpora-
tion which has already done very
good work was entrusted with greater
responsibility for improving our ex-
ports and it is our endeavour to see
to what extent the STC could be
entrusted with further export work.
Of course it will necesitate the
strengthening of the staff of the STC
and the creation of a cadre of neces-
sary technical personnel. This is a
matter which our Government would
like to examine in order to bring
about a larger export,

Coming to the point about the need
for the establishment of what may be
called export houses, I would like
Private industry and trade to consider
the desirability of establishing export
houseg of their own and if they do so
and co-operate with the Government
in regard to this very important
aspect, I am quite sure that appreci-
sble resulty will follow,

There is one other point. We have
launched g3 massive industralisation
programme. Even in the past it has
been brought to our notice several
times that the  administrative
machinery which we have got is not
equal to the task that it has under-
taken. But yesterday, Shri Manubhai
Shah pointed out bv giving facts and
figures that our licensing committee
&nd our develonrment wing and our
other arganieationc in  the field have
done vem: gnaq work But 1 want to
Mmention that even at present in view
ot thr macsicn ard 'arge industriali-
fation nreoeramme it beermes very
Deceosary for us to gear up our
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industrial machinery in the proper
direction, This is a matter to which
Government will give constant atten-
tion,

Finally, I would like to submit that,
in the programme of industralisation
of our country no doubt the public
sector is coming to play a larger and
larger role, a dominating role. The
way it has developed wag forcefully
brought out yesterday by Shri Manu-
bhai Shah but thig does not mean that
there is no scope for the private
sector. In fact, the very expansion
of our public sector programme will
create ample opportunities and give
wide scope for the private sector to
flourish in a big way. I would like
the private sector to take note of this
development in our country and to
come forward as they have done in
the past in a greater and greater
degree to establish various industries
in the private sector. I would like
to assure them that the Government
will give them maximum help within
the four cornerg of the general policy
...... (Interruptions.)

Shri D, C, Sharma: Which industry
should be in the private sector?

Bhri K, C, Reddy: I would not like
to take more the time of the
House. I would like to point out that
I am trying to understand the various
complex problems of this Iimportant
Commerce and Industry Ministry
and I ventured to say a few things
but the problems, as I saild, were
covered yesterday by my colleagues
Shri Kanungo and Shri Manubhal
Shah. I would like to assure the
House that the varfous suggestions
which hon. Members have made will
be borne in mind and it will be the
earnest endeavour of our Ministry to
look into every one of them and find
out to what extent the guggestions
that have been made could be accept-
ed.

Mr. Speaker;: Are any cut motions
pressed? None. They are deemed to
have been withdrawn by lesve.
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The cut motions were, by leave,
withdrawn,

Mr. Bpeaker: The question is:

“That the respective sums not
exceeding the amountg shown in
the fourth the column of the Order
Paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that
will come in course of payment
during the year ending the 3lst
day of March, 1962, in respect of
the heads of Demands entered in
the second column thereof against
Demands Nos. 1 to 5 and 109 re-
lating to the Ministry of Com-
merce and Industry.”

The motion was adopted.

[The motions of Demands for
Grants which were adopted by the
Lok Sabha are reproduced below—

Ed.]

Demanp No. 1—MiNistry or Com-

MERCE AND INDUSTRY

‘“That a sum not exceeding
Rs. 70,87,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Ministry of Commerce

and Industry’.
Demanp No. 2—INDUSTRIES

“That a sum not exceeding
Rs, 18,10,07,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Industries’.”

DzMAND No. 3—SALT

*“That a sum not exceeding
Rs. 49,21.000 be granted to the
President to complete the sum
necessary to defray the charges
which will come hln com'sem::
payment during the year en
the 31st day of March, 1062, in
respect of ‘Salt'”
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DeEmanp No. 4—ComMMERCIAL INTELLI-

GENCE AND STATISTICS

“That a sum not exceeding
Rs. 85,51,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Commercial Intelli-
gence and Statisties’”

Demanp No, 5—MisceuLAneous De-

PARTMENTS AND EXPENDITURE UNDER
THE MINISTRY OF COMMERCE AND
INDUSTRY

“That a sum not exceeding
Rs. 2,16,20,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Miscellaneous Depart-
ments and Expenditure under the
Ministry of Commerce and Indus-
tl‘y'."

Dexmanp No. 1089—CArrraL OUTLAY or
THE MINISTRY OF COMMERCE AND

INDUSTRY

“That a sum not exceeding
Rs, 24,44,29,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1962, in
respect of ‘Capital Outlay of the
Ministry of Commerce and In-

dustry’.”

The motion was adopted.

MINiSTRY OF DEFENCE
Mr. Speaker: We will now take up

the Demands relating to the Ministry
of Defence.

Demanp No. 8—-MmiIsTRY oF
Dzrence

Mr. Speaker: Motion moved:

“That a sum not exceeding

Rs, 40,18000 be granted to the
President to complete the sum

necessary to defray the charges
which will come in course of





